
93 Written Answers [ 20 MAR. 1979 ] to  Questions 94 
 

 

Loan to Tata Iron & Steel Company 

1815. SHRI PRANAB CHATTERJEE: 
Will the Minister of FINANCE be pleased to 
state: 

(a) whether it is a fact that the Tata Iron & 
Steel Company have been     sanctioned  Rs.  
33  crores    loan 
from   the   financial     institutions   for 
colliery development plans; 

 

(b) whether it is also a fact that 
Government have directed the financial 
institutions not to impose the convertability  
clause;   and 

(c) whether instructions have been issued 
in connection with similar loans provided by 
financial institutions to other industries; and 

(d) if so, what are the reasons for 
such instructions? 

 



95 Written Answers              [RAJYA SABHA] to   Questions 96 
 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
'.ZULFIQUARULLA): (a) Though public 
financial institutions have agreed in principle 
to sanction loans aggregating Rs. 30 crores 
(exclusive of foreign currency loan) to Tata 
Iron and Steel Company for financing a part of 
its capital expenditure programme, sanctions 
are reported to have been issued so far only by 
Industrial Development Bank of India (Rs. 6 
crores). Industrial Finance Corporation of 
India (Rs. 4 crores), Industrial Credit and 
Investment Corporation of India (Rs. 3 crores) 
and General Insurance Corporation (Rs. 2 
crores). 

(b)  and (c) No, Sir. (d)  

Does not arise. 

 
Rates of     Interest      on Agricultural 

Loans 
1816. SHRI BAPURAOJI MAROTRAOJI 

DESHMUKH: Will the Minister 01 
FINANCE be pleased to state: 

(a) whether the Maharashtra Government 
have requested the Central Government to 
reduce the rates of interest on loans advanced 
t0 agriculturists by the Banks; and 

(b) if so, what action Government 
proposed to take in this regard? 

† [ ]  Engiish translation. 

[THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
ZULFIQUARULLA): (a) Chief Minister, 
Maharashtra along with Chief Ministers of 
some other States had sent a memorandum to 
the Prime Minister on 25th February, 1979. 
The memorandum raised issues which 
required to he considered in the broader 
perspective of the country's needs and 
measures required to deal with the economic 
situation. It also raised the question of 
reduction in the rates of interest on loans ad-
vanced to agriculturists. 


